FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations. 2016)

FOR THE ATTENTION OF THE CREDITORS OF OMANSH ENTERPRISES LIMITED

RELEVANT PARTICULARS

Name ol corporate debtor

Omansh Enterprises Limited

wd [ 1d |

Datc ol incorporation of corporate debtor 20/03/1974
Anl_hor[l_x under which corporate debtor is incorporated / ROC-Delhi
regastered
i .-(\lt.:]mq:;:‘lﬂgrpci(rl;xtlI:{\cmr:f /Limited Liability Identification | | 1 0pp 1974pLC241646
3 Address of the registered office and principal office (if | Office No. 153. Ist Floor, Vardhman Premium Mall.
any ) of corporate debtor Opposite Kali Mata. Deepali Chowk Pitampura North
West DL 110034
6, Insolyency commencement date in respect of corporate | 20-02-2023 (Order was delivered on 31-01-2023 by
debtor Hon'ble NCLT Principal Bench in CP No. IB-
262(PB)/2022 and the same was received by the IRP
through email on 20-02-2023)
# Estimated date of closure of insolvency resolution process | 19-08-2023 (180 days from the dalc of
Commencement of resolution process)
8 Name and  registration number of the insolvency | Name: Gagan Gulati
professional acting as interim resolution professional
Reg. Number: IBBI/IPA-002/1P
N0O0893/2019-2020/12832
Y. Address and e-mail of the interim resolution professional. | Reg. Address: A-179, First Floor.
as registered with the Board Sudershan Park, New Delhi 110015.
Email address: advocategulaticgmail.com |
10| Address and c-mail to be used for correspondence with | Reg.  Address: A-179, First Floor.
the interim resolution professional Sudershan Park, New Delhi 110015,
Email address: omansh.cirpagmail.com |
1. | Last date for submission of claims 06-03-2023
12| Classes of creditors. if any. under clause (b) of sub-section
(6A) of section 21. ascertained by the interim resolution | Not Applicable
professional
I3 | Names of Insolvency Professionals identified to act as
Authorised Representative of creditors in a class (Three | Not Applicable
niames for cach class)
[4 ta) Relevant Forms and Web link: https:/ibbi.goy in/home/dow nloads

(b) Details ol authorized representatives
arc avatlable at:

Phyvsical Address: Not Applicable

Notice 1s hereby given that the National Company Law Tribunal has ordered the commencement of a corporate

msolvency resolution process of the

Omansh Enterprises Limited on 20" February 2023, however

order was delivered on 31-01-2023 by Hon'ble NCLT Principal Bench in C.P No. 1B-262(PB)/2022 and the
same was received by the IRP through email on 20-02-2023,
The creditors of Omansh Enterprises Limited. are hereby called upon to submit their claims with proof on or
before 06" March 2023 o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
submit the clamms with proof in person. by post or by electronic means.

Submission of falsc or misleading proofs of claim shall attract penalties.

Date: 23022023
Place: New Delhi

ther ¢reditors may

Reg No L
BEINPA-002/ ';
IP-NU0BS3/

Gagan Gulat
IRP of Omansh Enterprises

IBBI/TIPA-002/IP-NO0893/2019-2020/12832



-u‘.—-ng,gs

ot e v 0 i i e, . [T P o ety

el
W w0

W
e P

wwwnqmww LR LTy e —
sl & B g Gt e 4 odns s v ey 1y

il Lom ¥ €T
0 e ) W, o, e o R
i ek ol e Wy O A et o i L e o e
e B B s
LN PE P —

23 wadt, 2023 5

Jeewe g A v @ ulles
srcitaror yefdvormn, Iai
3 i)
[T -

mmmqmﬂwmmnmm%r
SRR LI U L T ———— b
ol e Lo rvic i TR T e anfrerey sk |

ey |

o o |
oy . W, feeng- savaea, P

indian Bank Tk Eiafimimbotis
= THw 8 [ W e i
ALLAKKRAD mﬂmutﬁﬂ‘n

s st Sy
N

& - . e
L
P [T et ity WOATE W11 CHONH P b
] T W it

ETHNED W W ST el e T e e St )

o e (TR W e e sk e, Segn e g
(- iy

. uch—'—- ol Ty e ey TR s Ty

TG et m s 6

™o O i v W

o e w8 i e i deliolry

.mrrpuumxm- Wmt
v Syl o

T ST A L
Y Ve W T T -
WA e e S Msml
Lkl | an
TV
[ Y T ————.
s T S T TN T T T, T o |
ol o e T8 TP s i gt e
[ 170 - [
bee s T
muq)k'l-!llllmﬂ\l‘
T T 0 e |
Ea e e
vt i s B o ey
T
Wl

T e ae

W i Tl el W e e e e
:&*I:a-t“wm-”tﬂtﬁﬂpr - |

e 0 7 e s ek e A W e | S R T3 b v |

B 5071200
LT Y nm- R
T IR T T R B YR, T | WY oy o R v L v T e |
TR, R, S
T o ey - e, e m
T e
sw'i-_nwHimmumdﬂhh—t*wh&hwmﬂﬂwrﬁmmh'
A v, S bl i e o s e v ), e vl e e vl T (S e
T, WA e 01y WY R a7 ORI P O e o R ) e T s o e B am s
| a1 e a8 e e
¥ vt ngh & Gt ) e e el P e A R e

o -lmhh“g“uﬂﬂ““ﬂl’ﬂ*:-;"mh-:d
| - e g e .
e

i sy W, o v T W e, e s WT R e ol e e
- L) |

W oW W T

it ia
Md-mlﬂ!l'ﬂ—mﬂthm

--
it e B D B A W sy’ -0

TR P - it i
) e ek fr e 1 A we W
T G T TR O S A R L
IR s T e e i g e 0 w0
00 e o e wes ety & o o a0 e |
T e ) T e e B & S o) Ry g
W e e s s o e e ]
e ol et
e Wl S yARE e
S P T T W VAR el &

1=} 3 i-dinie T ) v e
e
[y shen wonii ety & ok
\\\‘-—-q-
- o
Bk i e a1 b Sl e i
uuauﬂm'!mn"'nm'pnl et 1T W 4L LAY RO e
e it ursi; e iy
o o o8 T -
Pepem e s e, ek e g v - 1, s
g .

. o
200y e wyw i Peyw e wybe faisby W i e W

wft kv ey et |
T e S T W T [ v S s 4
Wi Wil O & e T e whe s, et i, o ) e oo
WP, W TR, TR, T - a1 e |
e W T T W A | W
v o e e o e o 10 ¢ ) s (e e
W art w0 ) o firy g & B e § o 8 e
) T 110 T | V) 2 W
ot | et - Tt oy b, e e S e et )
TR W T ey - s &
WO U W e et | A T ) . st T R 2o
T 4w T P W s B % e T
ol R W v el 0 e gk ey )

[Ttz s Adderciiesmand for iwkermation porsoies. soly aid Fov gt i 0 SETirviwiin ¢ Pideane dRCHY o indirlly sty i
aof i urnnh- AT SR

PACIFIC INDUSTRIES LIMITED

Comper e Wwalhe man Humde: WA AGPL LT
"I e Aol i 8 poble, Bited gy dt b Congitent o 1958 o Lagsar Flun
riiciie 7 Wi 0 ST DDA o ORI e 1 Sectitaben ety 1) 1O g
S, Flaaat. T, the st Al e Cormany s SR 1 Pikcoh Witlokors Laivtit
Ll & W wah i by o Rt e,
0 T i P atut of Wb ottt ooy aanad S T G b Chmnpary Lo Hodre. i (e Reacr s
Bughaebne GO vy W1 1) shaim Vhgos, AN Vg Nelitans e nuw i
Cacporaty OMow: Vitzgr Sitesa it 3 Dol m—u ul-a g i

ur.u.-sa\ =l | Lmpery &

m«-.umumm
1.‘- ot 8 abded EGACItaNTS I el e

W i e i & o ety w gl
(T | Pt v S o & Tl e e o
gt b S A R R R e A e
s TR TR o0 R e P - (i o
L s sl Tt @ whrere o i ity
. -‘uum.-(!--'-mphﬁhnn et -

s .,
mt-ﬂtmﬂﬂuwﬁu‘ﬁ”ﬂ_'—hf
AT G P Y () e e % P | ) % e &
Tl Toof s & oven 6 T Wi i e o W T - e
& v | - T e e .
SH e e & S T e el e s e W 0
T e e

g W ol P
B iy

ot =4 24 2t i dunr

Lttt 1

B e | g
g0 38 58 o Lt of D The g n'..h vt i Lty
RN o WS e, Tin L 5 TS
I R 3

vrearTo W e P s P e s e vivs s

1T ¥ Ty T g o M T e | e

T

e o 5
3. ey e vty wk v ey Wl 0 g e v v i o

3, wgfwgfwrgirmmrd s b

ety e o e e
s -nwem-wwmnu-n-;m
i, snpe, sy g o st e W o w v 8

. ol o ST 1 w3 e, e e e
mw Py S g wirrem ST - P
-t

.?1“.,-1\..!«‘,....—.1-.-.1-...."‘ n
o o et e & vt o e d

L b

. el o e o, Tl e e, s e, S v
et

i P -m:‘hl lﬁMﬂ‘wﬁl"“
3 mm et e T

i o v e a; .
" hml
iy i 0 mu.ti-hmﬂuﬂn‘rwnw
T
11 v Tt 7 o)
L it e
12, we o mm-mmmw-ﬂmw
mtd ety iy e Wi rg e T

o -
WP g e b

wphdm'l Nﬁhl’w 433003 W 5 Wl T

B

B T

O it pdetvten o B b 2 % 0 NOE 3 By Wiy e

Thi s tee N e Lo 4 e B SO 4 DD

(it - Dt (i of SEA1 m page the | o8 al Ot

M&&m UF Wik (T2 DESRIMATED STOUK EXCHARSEL ¢ n 1 be o mne;.«m:‘m"» RN (e
w came—en o

1 ety ad G

T ] it ol sk B a1t e Tt 1 St Iotom. it o L

Mi Lm'l m suumnm lewﬁﬂlﬂlmlﬁm OF ETRER THE MARKEY PRLE OF THE EQUHYY SRARES 09 TS LS 44 PROSPECTS
CIlYHI EumPa
e

LIRKINTIMGE DL PAVATE LIMITED
1 1w o 34 Ped, LU |
Wy m‘m.mm T <M

rOne

I FEIO0A! 1728507
bl Tt e 1 | il
o eiopac o granet w.: P Ec st

Pt Pt i L
di berhd® of Boused n‘h‘mw«

IIB#L\II'
Comgamy Beciusary wud Campliamte OFF
iy g g et TlE RN o (N GuanaiE s e
"\‘ﬂgk.lrl- o vl Blaaggne 10 e P ¢ v Sragw Aot Dotk Anatisirs LD 1w oy
T A i 0 M R @ e g RG] WO Ay S St ol
mwwﬂfmun‘- PN e & I et Bl o P B T @it R i ™ o age Sl By Lt o (e o R £
;. RS AT BT Y K G CPIT S0KE NI 7 S DA R et
Wi ST U5 SeCris AT i AR AN thaf seicinses ot Asit
e W g
s b i D T A AT it £y el -
HORAE wiend § o e (15 S e T g
* e s Ty Etlrmery s b 10
il st B i s o S MG £ty S v A0 st e gkt i o e e of
bt gt ) wsassu-vrJ-cm..mwrw:a.\fwuws\-w mm;-m AcTuenedy B 40
il Do A 8 it 8 Alams

DR I'v‘x“WMr ke

a3 3 ol
s

b ——— s



WA FINAN T ALEXPREAS (T

[;:f] GIFT POWER COMPANY LIMITED (@iFTPCL)

KARVY I

LT

E-Tondar Matice for Imvitation to Bid for Selection of Sepplier for the ”hﬂ'“
GIFT Power Company Limasa iwe Bad fom reguted, guaifed, exparianced and financialy
sound Bupplion for the \1 awing supaly

Nama of Works Estimated Duration  Onllne Last Date  Last Date
Cosl eveilatélity  of Onling dl’w
of Bid Bld
Suppty, Instatakon, Testing  Fu 1 52 12 2" Februmry 24" March | 27 March
Bne Commisaloning of 1010 =0 [Twive] 223 e 02wk 0Iuwn
KVA DG sel for GEFT Ciiy iinciuding  Monihg 23 Mareh 1500 brs | 15:00 hrs
DR and BEF) a8T) 2023 wp o
(Hid Referances No 1700 hre

GIFTENGIFLSL2073)

Big document may be aownioaoes onite fom welsite sl
Tetwies dee of Bid cocument s Fs 10,0000 suyabie In the form of Dnmu Drm.r Banwars
Chegque ! Pay Order drawn in fmot of “GIFT Power Compary Limited" al

PRyBLE
Anrmedabod  For hother colnia and  updass  giease log om0 our Websie:

1 Guta Eraters ) Puska Gane
| % hrme R 4. Ashn Giatn

Contaci Person
c«m om«nq CMicer
Tl E-mai

Sdi-
Dirsctor & Group CEQ

n =

it

GIFT Pawsr Company LimNed [GIFTPCL)
EPE Biling ro. 498, Bk 4, Zore 04, D’- wammmlmm
Tad.i it 70 61I0BI0A, DI L7 ARG AD0TLO066011

ALLAMABAD
l"!lll-lu {3ew proviso 1o rule §(8)] Bake nofcs for sale of inmovelds properties

E-Ructian Sale Ma¥ca lor Bale of knmiovablo Aasets wiidir S Bscurtiastion wiil ‘i Mocomatrisction of Flnmnchel Amets ad |
f Bocurtty Istarant Act, 2002 mad with provis to Rulg 818) of the Sacurlty interast (Exforcament) Rules, 2002

et S tvliepigen o) Dby (lon s ories) O of i State B of ndm,
RACPT Mohias Branch oo te Secusfigten et Rersmutton o Frdny

THURSDAY, FERRUARY 23, 2023

INDIAN RAILWAY: ~
P i -4

GOVERNMENT OF MDA
MINISTRY OF RAILWAYS
(RAILWAY BOARD)

e
w-nr B
7T i e i

osca b bardty given 12 he bl 1 genirl wd 1 peradie 3 thy Berrowria) hat the beio Immiavaole properes i
w5, Cowclitir b ¥ Bark, Securd Creciior, wil bel
w0t o “Ag i whine Iy et mwluuhmu w!ln!.!ﬂ!humurm- . e - e e
The It e e A 0t A (B e Ll e it B P et
K rdiap o ] 1 5 et e B0, 4,231 {gpons. Topr Lk
o Thmra.?m-a\uw'!ﬂrunwl-':&.«zwwm
.- it et rexle Wlm ‘A%
enpgad e, wire 80 oy b of wowgs o e
m ™ e S ety W petril i m el s e g it
¥ 2 i ol = et e gl Lk Pt g 39
T it Me T T W © r-lwm B P [l el e gl st P
B mm Pt abeh o Byuibekc oy | |ty L ik e Ju‘.r...h.‘_ i y A ity
[ TR Haur Yania l'l-uhun Gaedwnl, Sahibased, re— ! ke B LT ity Irtmea Endirammacd Rism L [ T —— -
T raceosd, VF-2M08 Supw Ares- rﬁ—um' BAIE Tha tebertairt i i 3t et e a Sy T e S A o a1 S
e BT i T P ety ] B . W e g e ot o tnb o . i Wbl i St
firwce: State Bank of s, RACPS Rain: Branch r % sl & i
ey i wn (= Wispaa Thewm Laiis Toirty £omm Mioussn Two Hussérgh T "
2 Moo e Rgjost Ll Mo A & i Secnd Pty wih . Phyded TETFLRA RSO0 MONITMA | | otorw om0 st o o i e bt sl i TPt i
ey bbby [Yoqrtsn Yooy W 101 Gan KwnGni, Pomemen | amthoner | Lakhe o omminy ] |ereer,cont, coirgem o sspie Shns ke il P ikt NG I it g
K Sadgs | (MFRA3IRLY) "ﬂm Gihasiotnd, WN‘W penem Vour watvsamiing Sakiitos [0 sugvta) el o [ —
g S 50315 ety m o o 833,200 \I—u“hemmﬂl R R
1 x ! g Fouriesn Onlyi st o .00 021
o wlier . o
i N R e ) Vet At b T FLOGR, JEEVAN IARA BUALITNG. PRRLIANENT STREET NEW DELIR 115081
S i bl ke saricn provir MSTE L s paricala s orlve B o Tachvical amiinnca - - alics (nder wechion 194) of tha Recorery o babia Dot 13 Bamh nid|
Pase 3 METC HEL emabia 3 0 T | [P R 12alihe oty |
™ mm ey A ] f .
DATE. 1 - v | o NasT2IYe G 63 04,7000
PLACE, of bnedin CENTRALBAMNOFIOIA, oo Apgicant
LPLAe - Vardin
1BBINPA-002/ \ —* 445 SRS INFRRSTRUCTURE & 0. N S—
% | IP-NOOB9Y/ | * T, GETCROANT
1. W SREREAL TURELTD
CE iiﬁ mmlw‘-m Rty Confriow Bt - 12, Fanitatint s 13 ° 011
%‘ 1 SREALTOMOTHE COMPONENTE VT LID
bl Pruparry Fﬁsw T T3 Y, 'nrww-«f— [ T T —
G Rlosiin, Fanctiad Hacy
fdetis . » o Firamsial & Inlarrst Ay, 200J rmad wih Fuia, F0l2 1 WS SRY FINANCE LTD. Skmw NN o P N B S
. " o " e kSN Praths ST Sy B BRI Loy [P e <#vean e | Wbt b amgu 55T Rl 7 arisdhar, vy, 12
‘ ] A mestTrm R e o U 3 i et s L Sad 1wy o S oeiow M AL NW\\"@PMIP‘I 4
==res —— R L 1
=, . ot Dot 1 | Dats and Time
4
| Statu 4 the Prvenion ol Auction el
atidarmia Pt v WET25h, Thirg Flove with o0l Aghts. DUt ol Khaers e, 151 ares 3715 1093.2002 : O3 Mook Messo et Rind
teat { Lasated i1 the Mevwn Escain ot Viage Mrvage S Staie Dath, Cosay inve 1 11 0w o 61 00 o ey il By i i
¥t W TUTAL | Maies e Dot 11008 msal = e savee o B Kanhes Kuomas Sings, it b I i 7. VINOO JINDAL S0 SH. CHSA SINGH IMDHAL
o B g g imacs = M | Finobrin STSbkle Y ot DU, SO P it i xtansian o s 1 s..n, 3 Fiidati
» hoaee | 10 Py 0 Patsentian Yo ity aauhi L m

o v Bk L o 1o 3
AT ATada fuide, 108 10 Pl e Tiiey A0 AN 12 B0 0
aiviits, MARVARAZ HMAR = 4| el B gt Bt e e S50 el o P 7 0 W - Pt : o ol
it LT e et o
WL ® SARFARAS AR Q[T TTET—— L 18 e
I i oben o | Fra e TR0 L Pl Fawes B Parm Semncns. Pt ey G 50 Senstm UG, Wity Diatt | s 14,21 £ 88 i 032023
akay Ewidh Nagar LS00 Mesruring die-P g 1) saned by B ileits Bty 1106 AN e DY 00 P
Frowmen i TR P s A P o, it i v ot Pt 400, ot - icun S, Mot Bt i ity
b Ciown o foum e wbmaie o
Wi by & R e V0 mitzhag hpems
o i |
d ferme ane coni il plaase rafer to the fink provided in hitps:fiwww. joni fibapifindex.jsp

ZIEIII] Pleie Mew et

Authorisnd Dfficer, Unkon Bank of india

# km la areis any ol B
P e s - b (e e ey U 14 (g

SCHE:

OF SALE OF THE BECURED ASSETS

= Frrharownant ol Bacurmy imierees Act 200 rusd win
o Inm:uﬂiv-b G Jﬂl‘l'rklﬂ.".
e San b

Circle Sastrn Cantm Pu:! No. 5, !nstrtutlorml Mm
Sadnr 32, Gurugram - 122001

Tt T ¥ anmibad |

A Mo Cohign 1000 Rt Bt [ 14770
(Wieiwilh et .\M- e AW i Rttt w.m««v:. LT
. FLBG. 57 Tha

mm-mmummmsmu amrn
iuatichion o T Trteid Wl W o ponskle L v g
imendore. ik oot 1 i By metrbierivd S-nity you ks
i 1 o 21 E1.2800 01 10 M A ML
Thisw szt @i 1 bt o A apmastanal o (g St 1o bt
uy'.FA.Wsﬂ@Wumn\-ntww

!mu-- L T ey e —
m:m

o prfose
No A *leh ahal dorwmicest e "Glatt Wabaa™ arismor

(3 Mn‘wnh-«rnuw:a. Sty QU LN 11 e e
Ufewr * Repans s be Sagiramt e Safy e
“dnt

ma-acw’nmw.s

(1 I by a3 s o v tes | Linjaeda L owiaes b e
o P Mg FElabdTE

s L 4 Bl el i Vo P s O Dy o y

Thl Imum
ASRETANT ﬂm?m DRT-A DELkE

= S —
wm-mrmm-u-a-wm_ u|-|

w0 e ) n-ﬁﬂ‘ ;n?nff‘n)::—

iz
0ty B e ol

{0t it o M Toaes, Pemary

v e ol 1 2y G Pora 7 n o,

CON U 1T T

-

i Pt
w D-n:m::;ww.
reailon of shemtim o i

)

Masse 51 the Firaneh 14 e o Glatraced Sistics 0 V340
- — il " Duseriiption of the meirmable
vt Mning 52 the AEcaun
Ne inine o 1 -
W imnatgagEern of progety (s

Dty o the
i Bt

1 ] Nl':
2 e e R
| B e v

- wivw i o Ty 1 b sl
3

of et vy il B-1

BALHD
e TINTT4R G e VR
tharges

i
o . vl
T | wntpinmy

L L ————

P WRA Fractrg Lus + Buitog (Ul saseing T12 88 yerds u:&-q
Gamryiad Bwnwin wilin Uawat o 363, dhatini ve. 156 Ahanhey

[rpe—Ty

o e T T
R EREIE Sl T
m‘ b el

Whimun, (T

ik Foad i

T4 Vaeand plit desting Fhasted ng I'li‘l‘l\n—mwm

] ) Ve ey | et Bak, Thelvin e g by Bh Krismaw
S R ——— :,,':': :,_":.'f:, Kuttrn, %299 Mg, PUNERZ HBRE] g
i b # = [OT0RTNY (18-03-2623) | oot pn
Ta s Rs. ” oG-
i m nhsi | Re. 102.00 Lakh | 17.03.2023
B, st BT Pk g L 80 w1 v et By 8. Nirisham Warnar, [ o= i
5080 Marmat PUNSETAI0G : Rs. 10.20 Lakh i am
18032023 | wactpm
. 50,000/
Bl T AME T ] o T AZIE
W 4 A s S hear il

S Tt At woe

o e kst by o -m-‘--—--mqu

. Prwiven Samnl, Mo, BEIMTTTY, AUTHOMSZED DFFICER, PURJAD RATIGNAL B |

Pl b b

;;Jmhwuuww:i

We therefore recommend thal readers make
necessary inquires belore sending any monies o4
mﬂmmmummmwm

J ¥ oW In @y rranner

whascever,

i @

New Deihi

e A .




